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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE REG STRAR B. SUDHEENDRA KUVAR

ClVIL APPEAL NO(s). 3813 OF 2005

COW SSI ONER OF CUSTOMS, NEW DELHI Appel I ant (s)
VERSUS
MS. PRODELIN INDIA (P) LTD. Respondent ( s)

(Wth office report )

Date: 02/05/2006 This Appeal was called on for hearing today.

For Appellant(s) Ms. D. Mshra, Adv.

M. P. Parnmeswaran, Adv.

For Respondent (s)

Ms. Meenakshi Arora, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

One weeks’ tinme has been granted to file counter affidavit.

(B. SUDHEENDRA KUVAR)
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